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(SHRI YOGENDRA MAKW ANA) 
(a) The Department of Agriculture & 
Cooperation, Ministry of Agriculture, 
Government of India propose to register 
various hatcherie /poultry breeding 
farms operating in various parts of the 
country. 

(b) The objective is to collect basic 
information/statistics which would be 
utilised for preparing realistic estimate 
about requirement of various feed in-
gredients/feeds etc. and forcasts on pro-
duction/ availability, price etc. of eggs 
and poultry meet and trends in future 
demand for layer and broiler chicks in 
the country. This information will also 
be beneficial to the hatcheries and help 
them in planning their future layer and 
broiler parent stock production/pl ace-
ment to meet the national requirement 
of layer and hroiler hybrid chicks a 
well as export commitments. 

Discontment among JARI todent 

4612 . SHLI R .N . RAKE H: Will 
the Minister of AGRICUL TUR be 
pleased to state: 

(a) whether Government are aware 
of the wide spread discontent amongst 
students in I .A .R.1. and if so, the cor-
rective steps tuken/ proposed to et the 
matters right; and 

(b) whether Government will consi-
der placing this University strictly on 
merit as u ed to be the ca e in yester-
years ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTUR 
(SHRI YOGENDRA MAKWANA) : (a) 
Government is not aware of any discon-
tentment among the students of I.A.R.I. 
The Institution is functioning normally 
and examination arc being conducted 
as per schedule. Admissions are being 
made and the admitted students receive 
fellowships. Performance of I AR.I. is 
constantly reviewed and corrective steps 
are corrrective steps are taken to set 
matters right wherever fe1t necessary. 

(b) Merit is the guiding principle of 
I.A.R.I. even now. 

Construction of Houses by Government 
for Group Housing oci ties 

4613. SHRI ANANTHA R MULV 
MALLU : Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether any Group Hou ing So-
ciety (exclu i vely of Central Government 
employees attached to one office only) 
has appr ,ched the Government t ex-
tend co-op\.:ration regarding con tru tion 
of houses; 

(b) if 0, the name of such Group 
Housing Societi es; and 

(c) the details regarding the a is-
tance Go ernmcnt have extended to 
them regarding construction of their 
houses 0 far as the question of c nces-
sion of amount charged is concerned, 
keeping m view their financial condi-
tion ? 

TH D PUTY MINIST R IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMM D USMAN 
ARI ) : (a) and (b) The Delhi Co 
operative Housing Financ e Society 

imitcd which advances loan to the 0-

operative Group Hou ing Societie ha ' 
reported that the General Staff Co-ope-
rative Group Housing Society Ltd., and 
Defence Employees Co-operative Group 
Hou ing Society Ltd . are the two so-
cieties who c bye-laws re (riel the mem-
ber hip of the Society to per ons serving 
in Army Headquarters and in the Secre-
tariat of Ministry of De~ nce respectiv ly 
and have been givl;n loan as i tance by 
them for construction of houses. 

(c) The DCHFS has sanctioned loan 
of Rs. 62 lakh and actually disbursed 
and amoun t of Rs. 40.30 lakh to Gene-
ral Staff Co-operative Group H using 
Society Ltd. The other Soci ety, namely, 
Defence Ministry Employees Co-opera-
tive Group Housing Society Ltd. wa 
sanctioned a loan of Rs. 45.04 Jakhs 
and an amount of Rs. J 0.26 lakhs was 
r'eleased to them. 




